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THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE
AND MINISTER OF STATE IN THE MINISTRY OF CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (DR. AKHILESH
PRASAD SINGH): Sir, on behalf of Shri Kantilal Bhuria I beg to lay on
the Table of the House :

(1) A copy each of the following papers (Hindi and English
versions) under section 619 A of the Companies Act, 1956:-
(1) Review by the Government of the working of the
Orissa Agro Industries Corporation Limited,
Bhubaneswar, for the year 1999-2000.
(11) Annual Report of the Orissa Agro Industries
Corporation Limited, Bhubaneswar, for the year
1999-2000, alongwith Audited Accounts and
comments of the Comptroller and Auditor
General thereon.
(2) Statement (Hindi and English versions) showing reasons for
delay in laying the papers mentioned at (1) above.
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